File No. T-15012/1/2022-Training-FSSAI (E file 4222)
Food Safety and Standards Authority of India
(A Statutory Authority established under the Food Safety & Standards Act, 2006)
Training Division
FDA Bhavan, Kotla Road, New Delhi-110 002

NOTICE
Dated: 13t January, 2022

Subject: De-empanelment of Training Partners under FoSTaC- reg

The following FoSTaC Training Partners (TP) neither attended the TP workshop

organized by FSSAI nor submitted their supporting documents:
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Institute of Hotel Management, Dehradun, Uttarkhand

College of Veterinary and Animal Sciences, Parbhani, Maharastra

H.M.E. Institute, Ludhiana, Punjab

Indovision Services Pvt Ltd., New Delhi

Unibiosys Foundation for Education and Research, Cochin, Kerala

INFLIGHT, Malda, West Bengal

Swami Vivekanand University, Madhya Pradesh

Institute of Hotel Management Catering Technology and Applied Nutrition,
Hyderabad, Telangana

JM Bakers Academy, Coimbatore, Tamilnadu

Hospitality Purchasing Managers Forum (HPMF), Mumbai, Maharastra

Global Socio Economic Association of Innovators (GSEAI)-Trust NGO, Thrissur,
Kerala

Rural Education and Environment Protection Trust (REEP Trust), Namakkal,
Tamilnadu

Samaj Sewa Ek Sankalp Samiti, Durg, Chhattisgarh

Advect Skills Pvt Ltd, Noida, Uttar Pradesh

Islamic University of Science & Technology, Jammu & Kashmir

M/s EDcentrumDevNet Pyt Ltd, Navi Mumbai, Maharstra

The above Training Partners are therefore de-empanelled as FoSTaC TP with
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(Virendra Singh Shekhawat)
Deputy Manager (Training)

All the Concerned Training Partners

Copy for information to:

l. Commissioner of Food Safety (All States/UTs)
2. Directors (All Regional Offices)



